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Movable Property (Valued Adove 25,000/~ of Rs.)

TName of Articles
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Life Insurance Pollcy & Others

Name of i 1ssuing Company Amount
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AR Sftg /1 e
1— UGifelHl Fav— 384481337 82,464 =0
2— Uiferdl FaR— 384481210 | 1,92.348 = 00
3— UifeTdl FHev— 385632443 000 —
1 | 1,50,000 = 00
4— UifeTdl aR— 383878800 20,000 = 00
lotal Amaunt - 4.44.812 =00
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A e Bank Deposntes / Securltles & Invesments |
ﬂ __ LR T Name of Bank City _ Amount
1) Fixed Deposites Nil Nil Nil g
2) Savings Bank A/CS | “Rdla e §& ariq om@r qTeilS 10,84,4498 = 00
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4) GPF Nil Nil 3,07,947 = 00
5) NSS - Nil Nil NEE
6) Others - Sk N]l i Nil l Nil e
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ot possible to assess the value accurat cly the approxunate value in relation to present condition may be indicated .
note- the expected declaration of %z,ds is subject to provisions of C.G. ClVll Servnces (Conduct) Rules 1965
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